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Mystery DIsease In l\6dhya Pradesh 
r Shri Birendra Bahadur 

12'78. ~ Singh: 
L Shrl R. S. Pandey: 

Will t'he Minister of Health be 
pleased to state: 

(a) whether it is a fact that some 
'mystery disease' has broken out in 
Jhabua District of Madhya Pradesh 
recently where a patient gets high 
temperature and then starts vomitting; 

(b) if so, the details thereof; 'lnd 

(c) whet'her the Madhya Pradesh 
Government have asked some a~sis
tance from the Central Government In 

this connection? 

The Minister of Health (Dr. Sushlla 
Nayar): (a) and (b). No 'mystery 
disease' has broken out In Jhabua Dis-
trict of Madhya Pradesh. However, 
there was an outbreak of 'influenza' in 
February last in some villages result-
ing in 109 seizures and 8 deaths upto 
13th March, 1963, aft!!r which no re-
port of seizure has been received. 
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Tax Col1eetlODS In Punjab 

1280. Shrl Daljit Singh: Will the 
Minister of Finance be pleased to 
state the amount of money collected 
by Government by way of taxes in 
Punjab State during 1962-631 

The MInister of Finance (Shri 
Morarjl Desai): The required infor-
mation will be available only after 
the close of t'he financial year 1962-63. 

Rural Electrlflcation In Punjab 

1281. Shrl Daljit Singh: Will the 
Minister of Irrigation and Power be 
pleased to state: 

(a) whether Punjab Government 
have asked for any aid for the rural 
electrification programme during 1963-
64; and 

(b) if so, the a~ion taken thereon? 

The Minister of State in the Minis-
try of Irrigation and Pewer (Shrl 
AJagesan): (a) Yes. 

(b) The assistance will be sanc!ion-
ed on the basis of the expenditure in-
curred on approved schemes by the 
close of the year. 
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Closure of Old Delhi Factories 

1285. Shri R. G. Dubey: Will the 
Minister of Health be pleased to 
state: 

(a) whether it is a fact ~hat 800 Old 
Delhi factories established in areas 
reserved for residential purposes are 
going to be closed; and 

(b) if so, the reasons therefor? 

The Minister of Health (Dr. Sushlla 
Nayar): (a) The industrial units 
located in the non~onforming areas 
are required to be shifted to approved 
industrial zones as provided under the 
Master Plan fQl' Delhi. The detailed 
programme of shifting is being work-
ed out. Shifting is to be done in a 
manner that causes the mlrumum 
amount of dislocation of production 
and does not put the industries and 
workers to undue 'hardship. AJ; time 
is given to them to carry out the 
shifting in accordance with the nature 
of the industry and other factors. 
There is, thus, no question of the 
closure of industries operating in non-
conforming use-zones. 

A survery is being conducted to 
find out the exact number of units 
thus affected. However, according to 
the information available with the 
Delhi Municipal Corporation, about 
3,000 factories are functioning in the 
non-conforming areas. 

(b) To redevelop different areas in 
conformity with the provisions of the 
Master Plan for Delhi so as not only 
to prevent haphazard development 
but also to eliminate nuisance and 
health hazard caused by fue existance 
of industries in residential areas. 

Rural Ele!Qtrl1lcatlon in Madras State 

1286. Shri Elayaperumal: Will the 
Minister of Irrigation and Power be 
pleased to state: 

(a) the amount allotted for rural 
electrification work to Madras State 

in Third Five Year Plan; 




